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Shri Nanda: There is no differentia-
tion.

Shri T. B. Vittal Rao: May I know
whether the workers’ representatives
on the Committee which was called at
the instance of the Ministry agreed to

the formation of this Technical Com-
mittee?

Shri Nanda: Yes, this was discussed
with all parties.

Shri S. M. Banerjee: I want to know
whether Government will give some
idea as to the reasonable profit after
which the additional burden can be
borne by the industry concerned?

Shri Nanda: If Government were to
settle that, they need not appoint a
Committee.

Shri Tangamani: The compulsory
provident fund scheme includes not
only the 6 industries mentioned but
many other industries. The Govern-
ment have chosen only 6 industries
which, in their opinion, have got the
capacity to pay. Will they fix any
particular time-limit before which this
Committee should make its recom-
mendations?

Shri Nanda: The 6 mentioned is not
the final list. To begin with, these 6
industries will be chosen for the pur-
pose. Since there will be persons from
both the sides there, there will
be every effort to expedite the con-
clusions of the Committee.

Shri Tangamani: My point is....

Mr. Speaker: The hon. Member can
ask only one question and he must be
satisfied with the answer, unless he
is called again.

Shri T. B. Vittal Rao: May I know
if the Study Group which consists of
several experts recommended that the
enhancement should take place imme-
diately? May I also know why coal-
mines are left out of the terms of
reference of the proposed Committee?

Shri Nanda: That Committee which
reported on the scheme of social
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security assumed a certain rate. It
was not for that Committee to say as
to what the rate was going to be.

Shri Tangamani: My point is....

Mr, Speaker: The hon. Member
will ask a question. He need not ex-
plain his point.

Shri Tangamani: Is it the opinion
of Government. ...

Mr. Speaker: Opinions are not ask-
ed. What is the fact he wants to
elicit?

Shri Tangamani: Is it the Govern-
ment’s conclusion that only the 6
industries mentioned, namely, textile,
cement, paper and three others, have
at present got the capacity to pay?

Shri Nanda: I thought these were
certain industries which had originally
been adopted for this purpose. There-
fore, we begin with those industries.

Shri K. N, Pandey: May I know
whether the arrears not paid by the
employers have been realised to some
extent?

Shri Nanda: The arrears are being
progressively realised, though this
question does not arise out of this.
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[Shri Sadath Ali Khan: Apart from
the annual subsidy of Rs. 5 lakhs, an
ad-hoc grant of Rs. 574,774/~ for
development expenditure and Rs. 3
lakhs for road projects have been
sanctioned during the current financial
year.

The economic subsidy of Rs. 7 lakhs
mentioned in reply to the earlier ques-
tion (No. 128) will be given from the
financial year 1960-61.]

st e T SN, § 98 e
argan § fF S[E St i mfaE ggraa
T @ g IWH AT FA F ey
a7 e AW 9T g @1 fr g
RfEd ST fasiaet o @i @
3 s ete ¥ 9w as fear
I |
(R TS AgE) # gawan
gfs Iq ¥ &4 A s Ew
@ 9T ¥ | @R SR 9T
ez W & W, afe e A
AT AT AT

st AW T ¢ S, w1

sEAATgaA Tty EAd
s N T A A & fad

sfes agrgar # qiv F@ 99 9T T
# o7 9 A FaFd § @ §q
T A IIETFCRE ? qg A IR
g TF Awahr§ ?

=it JragTaTe AgE : gg A AR
TTET UF AT q9 F R E
T At Fa ¥ 5@ A freae §
| AT § AT AT A9 g
g7
Shri Subodh Hansda: May I kno
whether it is a fact that Rs. 15 cror
have been sanctioned to the Bhute
Government? If so, did the Bhutz
Government submit any road pls
prior to the sanctioning of th
amount?

Shri Jawaharlal Nehru: May I fir
submit that we do not treat the Bh
tan Government in this way and at
them to submit this or that? W
come to an agreement with them
supply certain facilities, certain finar
cial aid, for certain purposes. Natu
ally those purposes are examined.
it is a road plan, naturally it is exam
ined because the ultimate building ¢
the roads will be by Indian engineer
All that has to be examined and pas:
ed by them. But we cannot call upo
the Bhutan Government to do any
thing in the way almost suggeste
by the hon. Member.
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Shrimati Renu Chakravartty: May I
know whether the ad hoc develop-
ment grant which has been given to
Bhutan is against specific development
projects, and whether Indians will be
carrying out those projects or the
money will be given over to the Bhu-
tan Government for projects to be
carried out by their agencies?

Shri Jawaharlal Nehru: The major
development projects are in connec-
tion with communications, specially
roads. There are some others too.
The raod-building would be done by
Indian engineers no doubt; we
hope that Bhutanese engineers, where
they are available, will also do it. We
try to train them too. But the engi-
neering responsibility is that of Indian
engineers.

Shrimati Renu Chakravartty: There
are two different allocations indicat-
ed—one under communications (build-
ing of roads) and the other as ad hoc
development grant. That was why I
wanted to know what exactly was
going to be built out of the ad hoc

development grant which  hag been
given.

Mr. Speaker: Development inside
Bhutan.

Shri Jawaharlal Nehru: All these
things are worked out on the basis of
projects. It is not given ‘in the air’
for development; it is on the basis of
projects which, we think, can be carri-
ed out.

Shri Hem Barua: May I know whe-
ther the attention of Government has
beén drawn to the recent statement
made by the Prime Minister of Bhutan
t6 the effect:

“We have thrown in our lot
with India"?
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If so, has this been measured in
terms 6f flnancial assistance and do
Government propose to offer greater
financial assistance for defence pur-
poses and for construction of roads
etc?

Shri Jawaharlal Nehru: We are
offering them assistance for develop-
mental projects and construction of
roads. I do not know what the hon.
Member means by Defence. We have,
from time to time in the past, sup-
plied them with some Defence equip-
ment, which they needed, from our
stocks,

Shri Hem Barua: May I know whe-
ther it is a fact that this is the first
motorable road to be constructed in
Bhutan? If so, what will be the com-
mitment of India when this work of
road construction is completed?

Mr. Speaker: What will be the total
expenditure which we are committed
to when the construction of roads is
completed? That is, probably, what
the hon. Member wants.

Shri Jawaharlal Nehru: What is the
total expenditure on roads?

Shri Hem Barua: They had a cere-
mony also where the Engineers were
present and the Bhutanese Prime Min-
ister was also present. They have just
started the construction of the first
motorable road in Bhutan. I just want
to know what would be the expendi-
ture on this motorable road when the
work is fully completed and what is
the commitment made by India for
this road?

Mr. Speaker: What is the total cost
of this road and what is our contri-
bution?

Shri Jawaharlal Nehru: I could not
give separate figures because we have
allotted Rs. 15 crores for a number of
roads and this is one of them. I could
not give seperate figures for this road.
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Manufactare of Sulphar

Shrl+8, C. Samanta:
*377 Shri Subodh Hansda:
* 7 Shri R. C. Majhi:
Shri Ram Krishan Gupta:

Will the Minister of Commerce and
Industry be pealsed to refer to the re-
ply given to Starred Question No.
1054 on the 18th December, 1859 and
state:

(a) whether the Norwegian Expert
has since submitted a detailed report
on the mining and winning of the
ares and broad estimates for the pro-
ject for the manufacture of sulphur
from pyrites in Amjor in Bihar; and

(b) if so, what steps are going to be
taken to hasten the manufacture of
sulphur in the country?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). A
statement is placed on the Table of
the House.

STATEMENT

Government have decide to float a
subsidiary corporation to the N.ID.C.
to implement this project. The project
report submitted by the Norwegian ex-
pert has commented favourably upon
the feasibility and the economics of the
project. In furtherance of this, we
have consulted the State Government
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in regard to prospecting and mining
leases which are expected to be ob-
tained shortly, Technical staff for the
mining of the ore is being recruited.
A large quantity of 1,000 to 2,000 tons
of ore is to be sent for large-scale
tests to Norway in the near future to
enable the experts to design the plant
and machinery. After completing legal
formalities, the subsidiary corpora-
tion will be registered at an early date.

Shri 8. C. Samanta: May I know
whether over and above this pyrites
ores any other raw material available
in the country was being examined
for the manufacture of sulphur?

Shri Manubhai Shah: This is the
only raw material so far because we
have not been blessed with crude
sulphur deposits. But these are quite
big deposits and we hope that 50,000
tons of sulphur will be manufactured
from this project per year. Other
areas are also being explored for new
deposits.

Shri S. C. Samanta: How long will
it take for the Norwegian party to
make the design of the plant?

Shri Manubhai Shah: Actually the
reportg of the Norwegian party are
all ready with us. What is required
is large-scale tests. We are shipping
about 2,000 tons of ore to Norway
soon.

Shri S. C. Samanta: May I know
whether any foreign know-how will
be necessary when the industry will
come into operation?

Shri Manubhai Shah: The hon
Member is aware that as already in-
dicated Orkalas who are our consul-
tants is one of the biggest Norwegian
firms that extract sulphur from
pyrites.

Dr. Ram Subhag Singh: In the
statement it is mentioned that a sub-
sidiary corporation to the N.ILD.C. is
going to be floated and it is also men-
tioned that technical staff is being
recruited. May I know whether this
recruitment is being made by that
subsidiary corporation or department-
ally ang also where the plant is going
to be located, whether at the site of
the pyrites deposits?





